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 (Amdt,).  Bill

 MR.  CHAIRMAN:  We  take  up
 clause  by  clause  consideration.  There

 are  no  amendments  to  clauses  2  and

 3.

 The  question  is:

 “That  clauses  2  and  3  stand  part
 of  the  Bill.”

 The  motion  was  adopted.

 Clauses  2  and  3  were  added  to  the

 Bill.  .

 Clause  1  wag  added  to  the  Bill.

 Enacting  Formula

 Amendment  made:

 Page  1,  line  1,  for  “Thirtieth”
 substitute  “Thirty-first”  (1)

 (Shri  Yogenda  Makwanu)

 ‘MR  CHAIRMAN:  The  question  is:

 “That  the  Enacting  Formula  as
 amended,  stand  part  of  the  Bill.”

 The  motion  was  adopted,

 The  Enacting  Formula,  as  amended,
 was  added  to  the  Bill.

 The  Title  was  added  to  the  Bill.

 SHRI  YOGENDRA  MAKWANA.  I
 beg  to  move:

 “That  the  Bill,  as  amended,  be
 passed.”

 Supplementary  Demands for  Grants  (General),  1979-80  submitted  to  the  vote  of  Lok  Sabha.

 No.  of  Name  of  Demand
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 MR.  CHAIRMAN:  The  question  is:

 “That  the  Bill,  as  amended,  be
 passed.”

 The  motion  was  adopted.

 14.55  hrs.

 SUPPLEMENTARY  DEMANDS*  FOR
 GRANTS  (GENERAL),  1979-80

 MR.  CHAIRMAN:  Now  we  =  shall
 take  up  discussion  and  voting  on  the

 Supplementary  Demands  for  Grants
 in  respect  of  the  Budget  (General),
 for  1979-80,

 Motion  moved:

 “That  the  respective  supplemen-
 tary  sums  not  exceeding  the  am-
 ounts  on  Revenue  Account  and
 Capital  Account  shown  in  the  third
 column  of  the  Order  Paper  be
 granted  to  the  President  out  of  the
 Consolidated  Fund  of  India  to  de-
 fray  the  charges  that  will  come  in
 course  of  payment  during  the  year
 ending  the  3lst  day  of  March,  1980
 in  respect  of  the  following  de-
 mands  entered  in  the  second
 column  thereof:—

 Demand  Nos,  2,  4,  6  to  8,  10  to
 13,  15,  16,  18,  20  to  23,  36  27,  29  to
 32,  35,  39,  41  to  43,  47,  49,  50,  52,  54,
 58,  59,  61  to  63,  67,  68,  79,  71,  76,  77,
 to  79,  82,  90,  92,  95,  97,  99  and  100.”

 Amount  of  Demand  for  Grant.
 Demand  submitted  to  the  vote  of  the  Hous.

 I  2  3

 Revenue  Capital
 Rs.  Rs,

 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION

 2.  Agriculture  5:52.01  ,000  2952,24.00,000

 4.  Anima]  Husbandry  and  Dairy  Development  26,59,96.000
 6.  Department  of  Food  37,35,06,000  2000

 7.  Department  of  Rural  Development  1  ,80,00,00,000

 *Moved  with  the  recommendation  of  the  President.
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 10.

 11.

 26.

 27.

 29.

 30.

 gl.

 92.

 35-
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 2

 Department  of
 औैद्ठा0 ८11 घा'8.]

 Research  and
 Education  लि  ति

 Department  of  Irrigation

 MINISTRY  OF  COMMERCE,  CIVIL
 JUPPLIES  AND  COOPERATION

 Ministry  of  Gommerce,  Civil  Supplies  and
 Cooperation  ्  नि

 Foreign  Trade  and  Export  Production

 Civil  Supplics  and  Cooperation

 MINISTRY  OF  COMMUNICATIONS

 Overseas  Communications  Service

 Posts  and  Telegraphs—  Working  Expenses

 Capital  Outlay  on  Posts  and  Tclegraphs

 MINISTRY  OF  DEFENCE

 Defence  Services—Army

 Defence  Services—Navy

 Defence  Services—Air  Force

 Defence  Services—Pensions

 MINISTRY  OF  EDUCATION  AND  SOCIAL
 WELFARE

 Education

 Department  of  Social  Welfare

 MINISTRY  OF  ENERGY

 Power  Development

 Coal  and  Lignite

 MINISTRY  OF  EXTERNAL  AFFAIRS

 Ministry  of  External  Affairs

 MINISTRY  OF  FINANCE

 Ministry  of  Finance

 Taxes  on  Income,  Estate  Duty,  Wealth  T:
 and  Gift  Tax  .  3  द  ही

 ™
 .

 D.S.G.,  1979-80  ,

 Revenue
 Rs.

 24.,,03,00  0

 1,000

 739,000

 26,81,85,000

 4,45,06,000

 11,63,00,000

 60,60,84  ,000

 2,22,50,000

 160,65  ,  70,000

 15,4.1,78,000

 7,00,00,000

 1,000

 33,41  ,21,000

 97,553,000

 73  34,000

 3

 180:

 oe

 Capital
 Rs,

 1,97,000

 5,00,000

 1,000

 29,30,00,000-

 a  een



 27.

 58.

 59-

 D.S.G.,  1979-80

 Department  of  Socia!  Welfare

 MINISTRY  OF  ENERGY

 Power  Development

 Coal  and  Lignite

 MINISTRY  OF  EXTERNATI.  AFFAIRS

 Ministry  of  External  Affairs

 MINISTRY  OF  FINANCE

 Ministry  of  Finance

 Taxes  on  Incom*,  Estate  Duty,  Wealth  Tax  and  Gift
 Tax  नि  मि

 Pensions

 Transfers  to  State  Governments

 Other  Expenditure  of  the  Ministry  of  Finance

 Loans  to  Government  Servants,  etc.  नि

 MINISTRY  OF  HOME  AFFAIRS

 Ministry  of  Home  Affairs

 Department  of  Personnel  and  Administrative  Reforms

 Police

 Other  Expenditure  of  the  Ministry  of  Home  Affairs

 Chandigarh  .  ि

 MINISTRY  OF  INDUSTRY

 Ministry  of  Industry

 Industries

 Textiles,  Handloom  and  Handicrafts

 MINISTRY  OF  INFORMATION  AND
 BROADCASTING

 Ministry  of  Information  and  Broadcasting
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 Revenue
 Rs.

 7,00,00,000

 1.000

 33.41,21,000

 97153,000

 73.34.9000

 18,51,30,000

 278,92,00,000

 4,000

 58-45,000

 14.66,000

 6,22,40,000

 3,19,91,000

 1  ,66,02.000

 61.59,900

 14,72,000

 495,000

 Capital

 1,000

 29,30,00,000

 26,78,16,000

 $006

 10,44,00,000
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 ल.  ह.  ही  क  ह  -  "फिल '

 ‘03.  Information  and  Publicity

 MINISTRY  OF  LAW,  JUSTICE  AND
 COMPANY  AFFAIRS

 ‘67.  Ministry  of  Law,  Justice  and  Company  Affairs  .

 ‘68.  Administration  of  Tustice  .  :

 MINISTRY  OF  PETROLEUM,  CHEMICAIS
 AND  FERTILIZERS

 30,  Petroleum  and  Petro-Chemicals  Industries

 at.  Chemicals  and  Fertilizers  Industries.

 MINISTRY  OF  SHIPPING  AND
 TRANSPORT

 -975.  Ministry  of  Shipping  ancl  Transport

 -77.  Ports,  Lighthouses  and  Shipping

 7.0  Road  and  Inland  Water  Transport

 MINISTRY  OF  STEEL  AND  MINES

 -79g.  Department  of  Steel
 र

 MINISTRY  OF  SUPPLY  AND  REHABILITATION

 82.  Department  of  Supply

 MINISTRY  OF  WORKS  AND  HOUSING

 9.  Public  Works

 a2.  Housing  and  Urban  Development

 DEPARTMENT  OF  ATOMIC  ENERGY

 -a5.  Atomic  Encrey  Research,  Development  and  In-
 dustrial  Projects  i  :

 DEPARTMENT  OF  CULTURE

 2  Department  of  Culture

 DEPARTMENT  OF  ELECTRONICS

 -9%.  Department  of  Electronics

 DEPARTMENT  OF  SCIENCE  AND
 TECHNOLOGY

 100.  Lepartment  of  Science  and  Ter)  nology
 a
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 Revenue
 Rs.

 T,000

 18,40,32,000

 7,10,000

 14,35,00,000

 8,52,000

 1,000

 1,867,000

 16,90,87,000

 1,900

 4,000

 1,32,01,000

 en क  यक  कक

 Capital
 Rs.

 9,34,000

 2,000

 38  .00.00.900

 4,65.20,000

 $2,00.03,000

 4,000

 1,000

 2,000

 2.0
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 MR.  CHAIRMAN:  Now,  there  are

 cut  motions  tabled  by  certain  Mem-

 bers.  I  woulg  like  to  know  whether

 they  want  to  move  them.

 SHRI  e.  M.  BANATWALLA

 (Ponnani):  JI  beg  to  move:

 “That  the  demand  for  a  supple-
 mentary  grant  of  a  sum  not  exceed-

 ing  Rs.  53,45,000  in  respect  of

 ‘Ministry  of  Home  Affairs’  be  re-
 duced  by  Rs.  100.”

 [Failure  to  ensure  due  protec-
 tion  to  linguistic  minorities  in

 Assam  and  Meghalaya  during
 violent  agitation  with  respect  to

 electoral  rolls,  (1)]

 “That  the  demand  for  a  supple-

 mentary  grant  of  a  sum  not  exceed-

 ing  Rs,  18,40,32,000  in  respect  of

 ‘Ministry  of  Law,  Justice  and  Con-

 pany  Affairs’  be  reduced  by
 Rs.  100.”

 [Failure  to  prepare  electoral
 rolis  for  Assam  after  thorough

 impartial  revision  and  failure  to

 holq  Lok  Sabha  elections  in  the

 State  (2)].

 “That  the  demand  for  a  supple-
 mentary  grant  of  a  sum  not  exceed-

 ing  Rs,  18.40,32,000  in  respect  of

 ‘Ministry  of  Law.  Justice  anq  Com-

 pany  Affairs’  be  reduced  by
 Rs.  100.”

 [Failure  to  prepare  proper
 electoral  rolls  for  Lok  Sabha

 elections  and  large-scale  ommis-

 sions  and  detetions  from  the  elec-
 toraji  rolls,  (3)].

 SHRI  BAPUSAHEB  PARULEKAR

 (Ratnagri):  I  beg  to  move:

 “That  the  demand  for  a  supple-

 mentary  grant  of  a  sum  not  exceed-

 ing  25  6,22,40,000  in  repect  of

 ‘police’  be  reduced  by  Rs,  100.”

 {Failure  and  incompetence  of

 Police  and  Government  to  main-

 tain  law  and  order  in  Delhi  (4) 1.

 “That  the  demand  for  a  supple-
 mentary  grant  of  a  sum  not  exceed-

 ing  Rs.  18,40,32,000  in  respect  of

 ‘Ministry  of  Law.  Justice  ang  Com--

 pany  Affairs’  be  reduced  by
 Rs.  100.”

 [Failure  to  prepare  proper  elec-
 toral  rolls  for  elections  and  large
 scale  omissions  and  _  deletions
 from  the  electoral  rolls.  (5)].

 “That  the  demand  for  a  supple-
 mentary  grant  of  a  sum  not  exceed-
 ing  Rs.  1,000  in  respect  of  ‘Ports,
 Lighthouses  and  Shipping’  be  :०-
 duced  by  Rs.  100."

 [Irregularities  in  operation  of

 Bombay-Goa  Steamer  Service  run
 by  Mogul  Lines  and  problems  of
 employees  of  Mogul  Lines,  (6)].

 “That  the  demand  for  a  Supple-
 mentary  grant  of  a  sum  not  exceed-
 ing  Rs.  15,41,78,000  in  respect  of
 ‘Defence  Services—Pensions’ਂ  he
 reduced  by  Rs.  100.”

 [Feilure  to  Pay  proper  atten-
 tion  t०  Ex-Servicemen  with  re-
 ference  to  pension  and  other
 facilities  to  enable  them  to  lead
 a  respectable  life.  (7)].

 SHRI  GADADHAR  SAHA  (Bir-
 bhum):  ।  beg  to  move:

 “That  the  demand  for  a  supple-

 mentary  grant  of  a  sum  not  exceed-
 ing  “Rs,  53,45,000  in  respect  of

 ‘Ministry  of  Home  Affairsਂ  be  re-
 duced  by  Rs,  100.”

 [Failure  to  ensure  proper  pro-
 tection  to  linguistic  minorities  and
 their  life  and  property  in  Assam

 and  Meghalaya  during  violent

 agitation  in  regard  to  electoral
 rolls  and  do  justice  to  them  who
 reside  there  permanantly  as
 citizen  of  India  for  long.  (8)].

 “That  the  demand  for  a  supple-
 mentary  grant  of  a  sum  not  exceed-

 ing  Rs,  18,40,32,000  in  respect  of

 ‘Ministry  of  Law,  Justice  and  Com-

 pany  Affairs’  be  reduced  by
 Rs.  100.”

 [Failure  to  hold  Lok  Sabha
 election  in  Assam  in  January,

 1980  along  with  ali  the  States  im
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 India  due  to  violent  agitation
 against  electoral  rolls.  (9) 1.

 “That  the  demand  for  a  supple-
 mentary  grant  of  a  sum  not  exceed-

 ing  Rs,  278,92.00,000  in  respect  of
 Transfers  to  State  Governments  be
 reduced  by  Rs.  100.”

 [In  the  context  of  acceptance  of
 recommendations  of  the  Seventh
 Finance  Commission  and  National

 Development  Council,  steps  to  be
 taken  in  matters  of  release  of

 grant-in-aid  to  States  including
 West  Bengal  to  match  the  expen-
 diture  and  cOver  non-plan  re-
 venue  gap  and  non-plan  grant

 to  meet  the  relief  expenditure  and
 the  fund  allocated  for  the  cen-

 trally  sponsored  schemes  trans-
 ferred  to  the  States  to  implement
 the  Scheme  and  in  the  context
 of  rural]  economy  central  assis-

 tance/grant  to  be  provided  to
 West  Bengal  Government  for

 development  of  sericulture  farms
 in  the  areas  of  Nalhati  Blocks  in
 Birbhum  under  central  sponsored
 schemes.  (21)].

 “That  the  demand  for  a  supple-
 mentary  grant  of  a  sum  not  exceed-

 ing  Rs,  18,40,32,000  in  respect  of

 ‘Ministry  of  Law,  Justice  and  Com-

 pany  Affairs’  be  reduced  by
 Rs.  100.”

 [Failure  to  पणव  Mid  Term  Lok
 Sabha  election  in  Assam  along
 with  all  States  in  India  due  to
 violent  agitation  over  electoral
 rolls.  (10)].

 “That  the  demand  for  a  supple-
 mentary  grant  of  a  sum  not  exceed-

 ing  Rs,  37,35,08,000  in  respect  of

 ‘Department  of  Food’  be  reduced  by
 Rs,  100.”

 {Failure  on  the  part  of  the  Gov-
 ernment  and  _  ~notifieq  sugar
 undertakings  for  speedy  clearance
 of  cane  price  arrears  to  cane
 growers  and  avoid  their  hard-

 ship  (16)  1.
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 “That  the  demand  for  a  supple-

 mentary  grant  of  a  sum  not  exceed-

 ing  Rs.  180,00,00,000  in  respect  of

 ‘Department  of  Rural  Development’
 be  reduced  by  Rs.  100.”

 [Generation  of  additional

 employment  opportunities  in  rural
 areas  on  public  and  community
 works  by  utilisation  of  foodgrain
 stock,  (17) 1.

 “That  the  demand  for  a_  supple-

 mentary  grant  of  a  sum  not  exceed-

 ing  Rs.  180,00,00,000  in  respect  of

 ‘Department  of  Rural  Development’
 be  reduced  by  Rs.  100.”

 [Neeq  to  provide  immediate

 employment  opportunities  in

 large  parts  of  the  country,  and  in
 West  Bengal  and  allocation  and
 release  of  foodgrains  to  be  utilised
 for  payment  of  full  or  part  of  the

 wages  of  the  workers  to  be

 engaged  on  non-plan,  on  going

 public  and  community  works.

 (18)].

 *“That  the  demand  for  a  supple-

 mentary  grant  of  a  sum  not  ex-

 ceeding  Rs.  2,000  in  respect  of
 Power  Development  be  reduced

 by  Rs.  100.”

 [Failure  to  provide  more  funds
 for  programme  of  rural  electrifi-
 cation  of  villages  in  India,

 especially  in  West  Bengal.  (19).

 “That  the  demand  fo,  a  supple-
 mentary  grant  of  a  sum  not  ex-

 ceeding  Rs.  33,41,21,000  in  respect
 of  ‘coal  and  Lignite’  be  reduced

 by  Rs.  100,”

 [Need  to  take  steps  for  opening
 closed  coal  mines  in  areas  of
 Khairesoli  in  Birbhum  in  West
 Bengal  and  various  schemes  for
 the  conservation  of  coal,  safety
 in  and  development  of  coal  mines
 there.  (20)}.

 SHRI  म.  R.  SHAMANNA  (Banga-
 lore  South):  J  beg  to  move:

 “That  the  demand  for  a  supple-
 mentary  grant  of  a  sum  not  exceed-
 ing  Rs.  $3,41,21,000  in  respect  of
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 Coal  and  Lignite  be  reduced  by
 Rs,  100.”

 [Under  production  defective

 transport  and  jrrational  distribu-
 tion  of  008]  and  coke.  (11)].

 “That  the  demang  for  a  supple-
 mentary  grant  of  a  sum  not  exceed-

 ing  Rs,  3.19,92,000  in  respect  of
 other  expenditure  of  the  Ministry  of

 Home  Affairs  be  reduced  by
 Rs.  100.”

 [Half  hearted  and  uneffective

 policy  of  Government  to  make

 prohibition  a  success.  (12) 1.

 “That  the  demang  for  a  supple-

 mentary  grant  of  a  sum  not  exceed-

 ing  Rs.  10,44,00,000  in  respect  of
 Textiles,  Handloom  and  Handicrafts
 be  reduced  by  Rs,  100.”

 [Abnormal  rise  in  cost  of  tex-

 tile  goods  to  consumers  and  the
 miserable  economic  conditoyn  of

 the  weavers  of  handloom  and  silk
 textiles.  (13) 1].

 “That  the  demand  for  a  supple-
 mentary  grant  of  a  sum  not  exceed-

 ing  Rs.  2,000  in  respect  of  Petroleum
 and  Petro-Chemicals  Industries  be

 reduced  by  Rs.  100.”

 [Defective  system  of  production
 and  procurement  of  Petroleum

 and  Petro-Chemical  products  and
 bad  distribution  system.  (14)1.

 “That  the  demang  for  a  supple-
 mentary  grant  of  a  sum  not  exceed-
 ing  Rs.  42,00,03,000  in  respect  of

 Department  of  Steel  be  reduced  by
 Rs.  100.”

 (Defective  organisation  of  pro-
 duction  and  distrubtion  of  steel,
 which  causing  heavy  loss  to

 public  industries  and  abnormal
 cost  to  consumers,  (15) ].

 *SHRI  GADADHAR  SAHA  (Bir-
 bhum):  Mr.  Chairman,  Sir,  I  want  to

 श
 *The  original  speech  was  delivered  in  Bengali,
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 say  a  few  things  on  the  Supplemen-
 tary  Demands  for  Grants  (General)
 and  the  cut  motions  thereon.  Sir,  I
 will  speak  in  Bengali  with  your  per-

 mission.

 Sir,  ours  is  a  vast  country.  It  has
 a  the  natural  resources,  land  re-

 sources,  water  resources.  forest  wealth
 and  labour  resources.  It  is  however

 absolutely  necessary  to  utilise  all  these
 nature’s  resources  properly  for  the

 good  of  the  country  and  its  people
 through  scientific  planning.  The  pre-
 vious  Government  met  with  failure
 because  of  its  interest  and  sympathy
 for  a  particular  class,  and  because  of

 its  wrong  economic  policies.  We  will

 expect  the  present  Government  to

 exploit  our  vast  natural  resources  by
 proper  scientific  pianning  for  the

 good  of  our  masses.

 Our  country  has  vast  fertile  lands,
 we  have  extensive  agriculture  but
 our  land  system  is  so  entangled  in

 our  socio-economic  system  that  the

 major  portion  of  our  land  is  held  by
 a  few  rich  iandowners.  On  the
 other  hand  a  vast  number  of  our

 farmers  are  landless,  If  proper  plan-
 ning  was  done,  then  there  would

 never  have  been  a  scarcity  o7  food
 in  our  country  and  the  farmers  would

 never  have  died  of  starvation  or  suf-
 fered  from  mal-nutrition  as  we  see

 today.  We  find  severe  poverty  in  our

 country,  where,  according  to  Govern-
 ment  figures  more  than  70  per  cent
 of  the  pecple  live  below  the  poverty
 line.  Then  there  are  vast  numbers

 of  educated  and  semi-educated  un-

 employed  youngmen  particularly  in

 the  rural  areas,  there  are  unemployed
 landless  agriculturai  labourers  and
 share  croppers.  Ail  these  factors.  have

 Ziven  rise  to  ecOnomic  instability  in
 the  rural  areas.  These  couid  be  ame-

 liorated  to  some  extent  if  the  land
 which  is  being  held  by  some  persons
 in  excess  of  the  land  ceilings  is  taken
 over  by  Government  and  distributed

 among  the  landiess.  The  land  which






















































